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CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

 
OA No. 1038/2021 
MA No.1293/2021 

 
This the 04th day of June, 2021 

 
(Vacation Bench) 

 
(Through Video Conferencing) 

 
Hon’ble Mr. R. N. Singh, Member (J) 

Hon’ble Mr. Mohd. Jamshed, Member (A) 
 

1. Pintu Meena  

Aged about 23 years, 

S/o Sh. Arjun Meena 

R/o VPO Khudiyana, Tehsil-Laxmangarh, 

District-Alwar, 

Rajasthan-321607 

Post: Multi Tasking Staff 

Group: C 

 

2. Akash  

Aged about 26 years, 

S/o Sh. Braham Prakash  

R/o VPO Palhawas, Tehsil-Palhawas, 

District-Rewari,  

Haryana-123035 

Post: Multi Tasking Staff 

Group: C 

 

3. Arif Khan  

Aged about 23 years, 

S/o Sh. Sahabuddin Khan 

R/o Ward No. 2, Pendka Road Nagar, Tehsil-Nagar,  

District-Bharatpur,  

Rajasthan-321205 

Post: Multi Tasking Staff 

Group: C 

 

4. Vipin Mishra  
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Aged about 28 years, 

S/o Sh. Kamlesh Mishra 

R/o Ward No. 9, Anantpur, Majhiyar Road, Rewa,  

Madhya Pradesh-486002 

Post: Multi Tasking Staff 

Group: C 

 

5. Pushpendra Kumar Meena  

Aged about 30 years, 

S/o Sh. Ramphool Meena  

R/o Village Meena Khediya, Post Paota, Tehsil-Mahwa 

District-Dausa,  

Rajasthan-321612 

Post: Multi Tasking Staff 

Group: C 

 

6. Ranjan Kumar Gupta  

Aged about 26 years, 

S/o Sh. Prem Chandra Sah,  

R/o Vill-Post-Motha, PS-Karakat,  

District-Rohtas,  

Bihar-802212 

Post: Multi Tasking Staff 

Group: C 

 

7. Punit Kumar 

Aged about 24 years  

S/o Sh. Prayag Gond  

R/o Village Babhani, Post-Pasanara, P.S.-Buxar (Muffasil), 

District-Buxar, Bihar-802119,  

Post: Multi Tasking Staff 

Group: C 

 

8. Moh Sonu Malik 

Aged about 23 years, 

S/o Sh. Mohd. Khalid,  

R/o VPO-Loni, Rajiv Garden, Nala,  

Tehsil-Loni, 

District-Ghaziabad,  

Uttar Pradesh-201102 

Post: Multi Tasking Staff 
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Group: C 

 

9. Navneet Kumar 

Aged about 29 years, 

S/o Sh. Binod Mandal 

R/o Vill-Humayunpur, PO-Humayunpur, 

P.S. Bajpatti, 

District-Sitamarhi, Bihar,  

Post: Multi Tasking Staff 

Group: C 

 

10. Ankit Kumar Singh 

Aged about 23 years, 

S/o Sh. Anugarah Narayan Singh 

R/o Koiri Bandh South,  

Jharia, Dhanbad, Jharkhand-828111,  

Post: Multi Tasking Staff 

Group: C 

 

11. Nikhil Sain  

Aged about 24 years, 

S/o Sh. Suresh Chand Sain,  

R/o B-16, Kal Mori Heera Bass, Alwar,  

Rajasthan-301001 

Post: Multi Tasking Staff 

Group: C 

 

12. Dinesh Kumar 

Aged about 25 years, 

S/o Sh. Rambiur 

R/o Village Mandori, Post-Mandori,  

Tehsil-Hathin,  

District-Palwal, Haryana-121103 

Post: Multi Tasking Staff 

Group: C 

 

13. Sumit 

Aged about 22 years, 

S/o Sh. Rajbir 

R/o Village Kinnar, PO-Nara,  

Tehsil-Narnaund, 
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District-Hisar, Haryana-125039,  

Post: Multi Tasking Staff 

Group: C 

 

14. Manish Kumar 

Aged about 27 years, 

S/o Sh. Hira Lal Pandit,  

R/o B-77-A, Sangam Vihar,  

New Delhi-110080  

Post: Multi Tasking Staff 

Group: C 

 

15. Tuntun Pandit 

Aged about 30 years, 

S/o Sh. Basant Pandit 

R/o A.T. Nonihat, PO, Nonihat, P.S. Hansdiha, 

District-Dumka, 

Jharkhand-814145  

Post: Multi Tasking Staff 

Group: C 

 

16. Govind Kumar 

Aged about 30 years, 

S/o Sh. Sarjan Sahni 

R/o AT-Maraiya, PO-Pipralatif, 

Via-Mahaddipur, PS-Parbatta, 

 

District-Khagaria, Bihar-851212,  

Post: Multi Tasking Staff 

Group: C 

 

17. Roop Singh,  

Aged about 24 years, 

S/o Sh. Nathiram 

R/o 41/2 Rampuri, Muzaffarnagar,  

Post: Multi Tasking Staff 

Group: C 

 

18. Sheel Ratan Kumar 

Aged about 27 years, 

S/o Sh. Muneshwar Saw, 
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R/o Vill.+PO-Mirzaganj, PS-Sikandra, 

Distt.-Jammu, 

Bihar-811301  

Post: Multi Tasking Staff 

Group: C 

 

19. Lalit Kumar 

Aged about 23 years, 

S/o Sh. Tarachand Kataria 

R/o VPO Surajgarh, Tehsil-Surajgarh, 

District-Jhunjhunu-333029 

Post: Multi Tasking Staff 

Group: C 

 

20. Ranjeet Kumar 

  Aged about 30 years, 

S/o Sh. Jagdish Prasad, 

R/o Village-Poore Deen, Post Matka, 

Tehsil-Salon,  

District-Raibareli-229127 

Post: Multi Tasking Staff 

    Group: C 

 

21. Sujit Kumar 

Aged about 23 years, 

S/o Sh. Ramashish Yadav 

R/o Village Surkhi, PO – Obra,  

District-Aurangabad,  

Bihar-824124 

Post: Multi Tasking Staff 

    Group: C 

 

22. Sunil Kumar Singh 

Aged about 32 years, 

S/o Sh. Bhagvan Singh 

R/o Village Kapatiyan, PO Diviyan,  

District-Rohtas, Bihar-821107 

Post: Multi Tasking Staff 

Group: C 

 

23. Gopal 
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Aged about 24 years, 

S/o Sh. Brijesh Singh 

R/o C-43, Street No. 2, Panchal Vihar,  

Karawal Nagar,  

Delhi-110094 

Post: Multi Tasking Staff 

    Group: C 

 

24. Aman Kumar 

Aged about 25 years, 

S/o Sh. Jethan Singh,  

R/o Village Achuki, Post Latta, PS-Pauthu, 

 

District-Aurangabad, Bihar 

Post: Multi Tasking Staff 

    Group: C 

 

25. Anil Kumar 

Aged about 27 years, 

S/o Sh. Jai Pal Singh, 

R/o VPO Neshal Chhoti, Tehsil-Rajgarh, 

District-Churu, Rajasthan-331303 

Post: Multi Tasking Staff 

    Group: C 

 

26. Shiv Kumar 

Aged about 28 years, 

S/o Sh. Ram Kumar,  

R/o Village-Kharak Khurd, Post-Kharak Kalan,  

District-Bhiwani, Haryana-127114 

Post: Multi Tasking Staff 

Group: C 

 

27. Gulam Sabir 

Aged about 24 years, 

S/o Sh. Aftab Alam 

R/o AT-Kailuchak, PO+PS-Mesaurhi, 

District-Patna, 

Bihar-804452 

Post: Multi Tasking Staff 

Group: C 
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28. Maman Jangir 

Aged about 26 years, 

S/o Sh. Prabhu Dayal Jangir 

R/o VPO Shuklawas, Tehsil-Korputli,  

District-Jaipur,  

Rajasthan  

Post: Multi Tasking Staff 

Group: C 

 

29. Manoj Kumar 

Aged about 27 years, 

S/o Sh. Chandrika Yadav 

R/o Village-Harpur, PO+PS Hulasganj,  

District-Jehanabad,  

Bihar-8044074 

Post: Multi Tasking Staff 

Group: C 

 

 
    … Applicants 

 
(By Advocate: Mr. Anuj Aggarwal) 

 
Versus 

1. The Delhi Police 

Through its Commissioner of Police 

MSO Building, Indraprashta Marg, 

IP Estate, New Delhi-110095 

Email: cp.snshrivastava@delhipolice.gov.in 

 

2. The Deputy Commissioner of Police 

Establishment Branch 

Delhi Police 

Main Road, New Delhi-110001 

Email: delpol.service@delhipolice.gov.in 

 
… Respondents 

 
(By Advocate : Ms. Esha Mazumdar) 

 
 

mailto:cp.snshrivastava@delhipolice.gov.in
mailto:delpol.service@delhipolice.gov.in
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O R D E R (ORAL) 
 

R. N. Singh, Member (J):  
 

  In the present OA, the applicants are aggrieved by the 

action of the respondents in not filling 439 vacancies, out of 

707 total vacancies advertised vide notification dated 

17.12.2017 for the post of Multi Tasking Staff (MTS) (Civilian). 

2. Learned counsel for the applicants submits that in view 

of various judgments of the Hon’ble Supreme Court and 

Hon’ble High Courts, the respondents are duty bound to 

consider the candidature of the applicants for the said post in 

as much as they have been shortlisted also by the 

respondents. He further submits that for redressal of their 

grievances, the applicants have made various representations 

(Annexure–A1 Colly.) followed by a legal notice dated 

14.05.2021 (Annexure –A3).  However, the said 

representations and legal notice have not been responded to 

by the respondents till date.  

3. Issue notice. Ms. Mazumdar, learned counsel appearing 

on behalf of respondents on advance service, accepts notice.  

4. At this stage, learned counsel for the applicants submits 

that the applicants shall be satisfied, if the OA is disposed of 

with a direction to the respondents to consider the 



9 
OA No. 1038/2021 

 

representations of the applicants along with legal notice dated 

14.05.2021 and dispose of the same in a time bound manner.  

5. We are of the considered view that if such prayer of the 

applicants is accepted, no prejudice is likely to be caused to 

the respondents.  

6. In view of the aforesaid, without going into the merits of 

the present OA, we dispose of the OA with a direction to the 

respondents to consider the representations of the applicants 

pending with them along with legal notice dated 14.05.2021 

and dispose of the same as expeditiously as possible and in 

any case within eight weeks of receipt of a copy of this Order.  

7. The OA is disposed of with the aforesaid directions. 

Pending MAs also stand disposed of. There shall be no order 

as to costs.  

 
 
 (Mohd. Jamshed)               (R. N. Singh) 

     Member (A)                 Member (J) 
 
 

/ravi/ankit/ 

 


